
GOVERNMENT OF INDIA
MINISTRY OF CONSUMER AFFAIRS, FOOD & PTIBLIC DISTRIBUTION

DEPARTMENT OF FOOD AND PUBLIC DISTRIBUTION

RAJYA SABHA
TTNSTARRED QI_TESTTON NO. 2308

TO BE ANSWERED ON 13TH MARCH, 2O2O

PRODUCTION AND PROCI]RI,MENT OF FOODGRAINS

2308. SHRI NEERAJ SFIEKHAR:

Will the Minister of CONSUMER AFFAIRS. FOOD AND PUBLIC DISTRIBUTION
be pleased to state:

(a) the details of procurement of foodgrains during 2017-18 and 2018-19, foodgrain-wise,
State-wise and year-wise;

O) whether foodgrain production is estimated to increase during 20i9-20; and

(c) if so, the details of targeted foodgrain procurement during 2020-21, foodgrainwise?

ANSWE R
MINISTER OF STATE FOR MINISTRY OF CONSUMER AIFAIRS, FOOD & PUBLIC

DISTRIBUTION
(SHRJ DANVE RAOSATIEB DADARAO)

(a): During 2017-18 and 2018-19, the state-wise and year-wise procurement of rice & wheat is at

Annexure-I and coarsegrains & pulses is at Annexure-Il.

(b): As per second advance estimates for the year 2019-20, the estimated production of total

foodgrains is 291.95 million tonnes, whereas during 2018-19 the total production was 285.21 million
tonnes.

(c): The procurement policy of Govemment of India (GOI) is open ended, under which paddy and

wheat offered by farmers within the stipulated period (conforming to specifications prescribed in

advance by GOI) are purchased for Central Pool at MSP by Food Corporation of lndia/ State

Govemments/ State Govemment Agencies.

Coarsegrains are procured at MSP by State Governments as per the procurement plan prepared

in consultation with FCI and approved by the Central Govemment, subject to its distribution by the

State Govemment under National Food Security Act (NFSA)/ fther Welfare Schemes (OWS).

2/-



-2-

Under,,Pl.adhan Mantri Annadata Aay SanraksHan Abhiyan" (PM-AASHA), the Department of

Agriculture, Cooperation and Farmers Welfare (DAC&FW), Ministry of Agticulture 
- 
& Farmers

Wilfu.e i.ple-"rt, th" p.i"" Support Scheme (PSS) for procurement of pulses. Under this 
_Scheme,

the overall quantity of procuremenf of pulses by Government of India is restricted to 25Yo of the actual

;A;;; lr tne co*mooity for thai particular season. In case StatefuT Govemment intends to

;;;;;;; ";". 
25% of production, the State Govemment may do so at their own cost and through its

i*n ug"n.i"r. If the State Govemment intends to procure quantities beyond 25Yo and opto,4oo/o of

;;ffi", through Central Agencies, then the State Government will use the same for their PDS and

other Welfare Schemes, at their own cost. 
+++**



ANNEXURE.I

ANNEXURE REFERRED TO IN REPLY TO PART (a) OF THE LTNSTARRED QUESTION
NO,23O8 FOR ANSWER ON I3.03.2020 IN THE RAJYA SABHA.

.ln

Source: Department ofFood & Public Distribution

RICE
S.No. STATES/ UTs

KMS 2017-18 KMS 20r8-r9 RMS 2017-18 RMS 2018-19

I Andhra Pradesh 40.00 48.06 0.00
0.00

2 Telangana 36.18 51.90 0.00

J Assam 1.03 0.00
0.00

4 Bihar 7.93 9.49
0.18

5 Chandigarh 0. l4 0.13 0.08
0. l4

6 Chhattisgarh 32.55 39.71 0.00
0.00

8 Gujarat 0.00 0.09 0.07
0.37

9 Harvana 39.92 39.41

l0 Himachal Pradesh 0.00 0.00 0.00
0.01

ll Jharkhand 1.43 1.53 0.00
0.00

12 Jammu & Kashmir 0.13 0.09 0.00
0.00

l3 Karnataka 0.00 0.59 0.00
0.00

t1 Kerala 3.29 4.6s 0.00
0.00

l5 Madhya Pradesh 10.96 13.95
73.13

t6 Maharashtra 1.79 5.80 0.00
0.00

32.87 44.47 0.00
0.0017 Odisha

117.06l8 Punjab I 18.33 I 13.34

12.45l9 Rajasthan 0.00
0.0020 NEF (Tripura) 0.00
0.00Tamil Nadu 10.11 12.94 0.002t
52.94Uttar Pradesh 28.75 ) l-3.1 36.99'l)

l.l023 Uttrakhand
0.38 4.62

16.73 19.79 0.00
0.00West Bengal

357.95
381.84 443.99 308.24Total

Procurement of Rice and Wheat for central pool during 2017-18 and 2018-19

WHEAT

0.00

0.35

0.00

74.32
87.84

67.25

126.92

t5.32
0.00

0.07

I

0.02
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